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LEGISL.:\.TIYB DEPARTMEl'T. 

,V £, the undersigned, Members of the Select Committee to ",hicb tbe Bill to amend the 
HiJlIlu Law of Succession Wal referred. ha't'8 

Papu No. I. cOllsidcrt-d the Bill and the paper noted in the 
margin, ond have now the honour to suhmit the f~llowing interim Report. 

2. Sa\'era} of the opinions whieh hayc heen received on tb, Bill are to the efft"Ct that the 
tliOil'ulLy which the Bill seck. to rcmO\'C bhould be met in • difterent maDner, that is to lay, b~ 
putting the illegitimate IIOOS of Hindus of tLe regt'oerate classes. OD the same ftoOting at 
re~rards inherit-nee &S that. on which the illt>gitimate IOn8 of SIItJrlU are at ~nt under tM 
Hindu Inw. "-e understand that notice ha.~ been receil"ed from a member of tbe Legitlative 
A,semhJJ of Lis intcntion t.n mot'e for It'a\"c t.o introduoe a BiU 00 these lin... We aocordi~ 
I't.'Cnmmend that that Dill be cireulaterl for opinion, bclore ihtroduction jf nt"Oe8sarr. and t 
the pr('&ent Bill be Dot proccede-:J wit.a until those opinion. hal"O been reccil"cd. "r e have 
aooordiugly not attempted' to amend the Bill which haa been referred to us. 

s. The Bill Wal publi&hed in the GazeUe of India, dated the 16th September 1922. 
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